
GOVEHNMENT OF MEGHALA Y A 
LAW (B) DEPARTMENT 

NOTIFICATION 

Daled Shillong, the 181h October, 2021 

NO. L.J (13) 4/2018/144 - In exerc i co l' (he po, ' rs conCerred b !SlIb-.'ccti n ( I ) of'S 'e li n 20 
( rLh · de or riminal Pl'Ot:edlir 197 the ovcrnor f Meghalaya hereb appo illl. til' 
fo llowing Offic I' as Ext; lI tive M'~g istr~te a~d rurth r uncleI' sub-section (2) thereoC as 
Assistanl Sect r Officer in oonnee!i 11 with the forth om ing Bye-Election t til Mernb I' or 
Legis lative As, cmbly 1'01' 13-Mowryngl ncng (T) , 24-Ma\ phlang ( T) As cmbly 
·onslitucney. 

SL. Names of Officers and Area of Jurisdiction of To be placed with 
NO. Designation the powers of District/Su b-Division 

Executive/Sector/Zonal 
M agistrates 

ASSIST ANT SECTOR OFFICER 
Shri Justine Jinus Syngkli, 

I. Audit Officer, Dir of Local Fund 
Audit. 

East Khasi Hills District Deputy Cornrn issioner, 
East Khasi Hills 

Sd/­
(M.At!. Sangma), 

Joint Seer tary to the Govt. of Meghalaya, 
Low (13) Depal'llll nt 

MEMO.NO. LJ (8) 4/20 IS/144 - A, Dated Shillong, the IS th October, 2021 
Copy to:-

I , Direct I' or Printing & ,' lalion ' ry Mcghalaya, Shillong for publication of the above 
Noti-fica ti on in th Extra-Ord inary azette of the Govt. ofMeghalaya. 

2. The hief ~ lectora! ffice r, Megha laya. 
3. The Addit iona l Deputy 'ommissioner (Election), East Khasi Hills District, Shillong 

withreferen eto llterN. 1112L. V/571202 1/S,dt.14.10.2021 
4. Personne l A.R (A) Depa rtment. 
5. Elect ion Depa rtme nt. 
~ata Entry Operator Law (A Dertl. fhr uploading in the Meghalaya web site. 

7. Di recto I' f in [orlllat i n and Pu bl i Relation, Meghalaya, Sh i lIong 
8. flice Copy. 

Join t-Secretary It) [1 'G vl. of Megha laya 
Law (13) Department 


